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A flnancial creditor belonging to a class, as listed against the entry No' 12, shall indicate its choice of authorised

representative from .rong tn" three insolvency professionals listed against entry No'13 to act as authorised

representative of the class [specify class] in Form CA' (Not Applicable)

The submission of claims is to be made in accordance with chapter lV of the lnsolvency and Bankruptcy Board

of lndia (lnsolvency Resolution Process for corporate Persons) Regulations, 2016' The claim with proof is to be

submitted in following specified forms along with documentary proof in support of claim:

Form B: Claim by operational creditors except workmen and employees

Form C: Claim by financial creditors

Form CA: Claim by financial creditors in a class

Form D: Claim by workmen or an employee

Form E: Claim submitted by an authorised representative of workmen or employees

Form F: Claim by creditors (other than financial creditors and operational creditors)

Submission of false or misleading proofs of claim shall attract penalties'

Date: 19th March 2020

Place: Vadodara

ffi lnterim Resolution Professional
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